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(c) if so, the number of such ralliesf
wmelas organised during 1982-83,
1983-84, 1984.85 and” the veaues
therefore; and

(d» if not, whether Government pro-
pose to consider to organise them ?

THE MINISTER OF DEFENCE

(SHRI P.V. NARASIMHA RAO) : (a)
Yes Sir.

(b) to {d) Special rallies/melas are
organised if th: recraitment in any year
falls ghort of the authorised in take
based on the recruitable male population
of the State. One such rally was held
at Imphal in Qctober, 1982,

in 1983 and 1984 there were no
shortfalls in recruitment from Magipur,

Import of Personal Computers Under
Baggage Rules

306, SHRI B. R. KUMARA-
MANGALAM : Wil the Minister
of FINANCE be pleased to state
on what Dbasis personal computers
with 64 kilo bytes and less memory have
been permifted to be imported under
the Baggage Rules, specially when such
a definition can cover almost every type
of small business computer and the
indigenous industry may come to a stand
still 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRL
JANARDHANA POOJARY) : Keeping
in view ths interests of indigegous in-
dustry, personal/home computers with a
memory exceeding 64 K are not allowed
to be imported as baggage., Govern-
rent have recently announced a new
computer policy, which is designed to
promote rapid development of indigenous
computer industry, while ensuring that
the interests of users and the economy
in general are not lost sight of,
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Implementation of Sethusamudram
Canal Project

307. SHRI K.T. KOSALRAM : Wil
the Minister of DEFENCE be pleased to
state *

{a) the steps being taken to imple-
ment Sethusamudram Canal Project as
a defence project;

(b) whether Lakashmi Narayan Com-
mittee in which the Casif of Southern
Naval Command was a member has also
conceded the startegic importance of this
project; and

(c) if so, the steps being taken in
this direction ?

THE MINISTER OF DEFENCE
(SHRI PV, NARASIMHA RAO) : (a)
The Sethusamudram Canal Project is not
being considered as a Defence Project.

(b) and (c). The Lakshmi Narayan
Committee set up by the Ministry of
Shipping & Transport to study the
economic viability of the Project did
refer to the potential strategic importance
of the project, The project is, however,
being considered by the concerned
Ministries from all relevent aspects,

Additional safety measures In Coal Mines

308, SHRI THAMPAN THOMAS :
Wwill the Minister of STEEL, MINES
AND COAL be pleased to state :

(a) whether Government have takea
any additional safety measures for coal
mines which also emanate poisonous gas

as was experiencéd at Union Carbide
recently ; and

(b) if so, the details thereof ?

THE MINISTER OF STEEL, MINES
AND COAL (SHRI VASANT SATHE) :
(2> and (b) The Coal Mines normally
do not emit poisonous gases. Sometimes
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when there is a fire underground, poiso-
nous gases (mostly carban monoxide) are
given out. Adequate precautions have
already been taken to nullify the effect
of such poisonOus gas emission, These
precautions include strict follow up of
Coal Mines Regulations, 1957 and rigid
implementation of the recommedations of
the Director General of Mines Safety
made from time to time. Besides, the
Coal Miness have been trained and pro-

vided with self-rescuers in degree-I11 gnd )

degree-I1I gassy mines 1O meet any
eventuality,

[Translation]

Coal Deposit in Biher

309, SHRI YOGESHWAR PRASAD :
Will the Minister of STEEL, MINE>
AND COAL be pleased to state :

(a) whether rich deposits of coal
have been found in Balumiath under
Palamu, district Bihar and the M E.C,
(Mineral Exploration Corporotion Ltd.)
bas done a lot of work in this regard ;

(by whether keeping in view the
poverty and unemployment conditions
prevailing in these most backward areas
of Palamu, Hazari Bagh and Gaya
districts, Government propose to under-
take mining operations in these areas in
the public interest ; and

(c) if so, by what time and if not, the
reasons therefor ?

THE MINISTER OF STEEL MINES
AND COAL (SHRI VASANT SATHE) :
(2) to (c) The information is being
collected and will be laid on the Table of
the House, ‘

[English]
Distribution and Price Fixation of Coal

310. SHRI VIJAY KUMAR RAJU :
Will the Minister of STEEL, MINES
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AND COAL be pleased to state ;

(a) whether there is a uniform system
of distribution and price fixation for coal
supplied by Coal India Limited ; and

(b) if so, en what basis prioritics are
fixed 7

THE MINISTER OF STEEL, MINES
AND COAL (SHRI VASANT SATHE) :
ta) and (b) There is no statutory
control on the distribution of coal,
except in respect of coking coal for
metallurgical use, However, as a sub-
stantial portion of coal is despatched to
the consumers by rail the actual supplies
of coal continue to be regulated under a
system -of sponsorship in repard to aliot-
ment of wagons, which is governed by
the Preferential Traffic Schedule General
Order issued by the Ministry of Railways.
For such allotment of wagons, priorities
are fixed by the Government for different
sectors keeping in viecw the relative
importance of the consuming sectors in
public interest,

As regards price, Government only fix
pithead prices of coal (on FOR colliery
basis) The prices at the consumer end
vary depending on the mode of transport,
distance from the colliery, taxes etc,

Seeting up Defence factorics in Bihar

311, SHRI VIJAY KUMAR
YADAV : Will the Minister of DEFENCE
be pleased to state :

(a) whether demands have been made
from time to time for settidg up Defence
factories in Patna or elsewhere in Bihar ;

(b) il so, whether Govefnment of
Bihar have submitted any proposal in this
regard ; and

(¢) if so, Government’s reaction
thereto ?

THE MINISTER OF DEFENCE
(SHR1 P)V. NARASIMHA RAO) :
(a) to (¢) Requests had been received in





